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SECTION OF THE COMPANIES ACT: 3971398
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ORDER

Mr. Ajit Amar, has filed his vakalatnama on behalf of the petitic, er. He submits

that he has instructions to withdraw the present petition since all disputes have finally

settled.

2. Petition stands disposed off in terms of the above.

Room.

Be consigned to Record
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(Ina Malhotra)
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